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PREFACE 

_ This Brochure gives brief information about the work done by the follow- 

ing Committees of the Haryana Vidhan Sabha during the year 1972-73 :— ) 
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9. 

The Committee on Petitions was also constituted but this Committee 

did not hold any meeting during the period under review, However, mention 

of membership of this Committee only has been made. 

CHANDIGARK 

Public Accounts Committee ; 

Committes on Estimates ; 

Rules Commiltee ; 

Committee on Gover-nment Assurances ; 

Committee on Subordinate Legislation ; 

Committee of Privileges ; 

Business Advisory Committee ; 

Library Committee; and 

House Committee. 

RAJ KUMAR MALHOTRA,. 

The 5th July, 1973, J Secretary.
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PUBLIC ACCOUNTS COMMITTEE 

1. The Committee. consisted of nine members of the Haryana Vidhan 

Sabha who were elected by the Sabha on the Sth April, 1972, according to the 

principle of proportional representation by means of .single transferable vote. 

Chaudhri Ishwar Singh was appointed by the Speaker to be the Chairman 

of the Committee: - T . 

The names of the members of the Committee are given below. Column 

3 shows the number एवं meetings attended by the members concerned out 

of the total number of 67 meetings held during the period under Review पा 

- - - 
- 

_.Seri_a_.lr -_- वि ) “ ९. ‘Name of Member Nmueemtbln'ergso f 

No. - attended 

i ChaudhriIshwar Singh. ~ .. Y 

2 Shri Amar Singh . o . 6 

3 Shri Behari Lal Balmiki " o 59 

4 ShriGanpatRai - -. .- 66 

5. ShriGicish Chander Joshi T~ - L 65 

हु Chaudhri Harkishan Lal Kamboj .. 29 

7 Shri Nibal Singh 2 - R T . 46 

8 . Shri Om Parkash Garg न - व 60 

43: 
9 .Lala Rulya Ram 

—-H__——’.______’_________,_..-—-—————_'——'_—_-_-Hh - - 

e ¢ Acconnts Examined 

A -3 ~“The - Committee -cxamined thc Appropriation Accounts/Finance 

ccounts of the Haryana Government for the year 1968-69 and the Audit 

Report, 1970. लि 

-~ Meetings held and Business Transacted 

3. The datés.of Meetings;, the riumber of Members present and the 

business transacted at each meeting are given below रा 

- < Numberof . 

Serial Date _ Members Business transacted 

No. T .1 A 
— 

present 

-1 z - 3 4 

1 4th May, 1972 - 9 The Speaker, Chairman, Secretary and the 

- - Accountant-General explained the scope 

and functions of the Committee to the 

Members. 

2 15th May, 1972 -~ .. 6 The Committee drafted a part of the 4th 

Report perfaining to the following 

' Departments इन: 

- ’ P.W.D.(B.&RJ) - 

- (i) Para 33 of the Audit Report, 1969 

(i) Para 42(2) of the Audit Report, 1969, 



DIl 2502 Tt 

e T e o T 
S A -Numberof . - - ST - Serial. Date™ _ -~ Members -7 7 Business transacted . R ‘No. . - - present - P e 

1. 2 « हैं... S 

~ " EXCISE AND TAXATION DEPARTMENT 
o Paras 46(i)(2), 46(D(b), 46(i)c), 46(i)(d), - - 1496(619)@'- and 46(i)}{g) of Audit Report,”- 

3 16th May, 1972 .. 7 The Committee drafted a part of ‘the 4th . Report pertaining to the following Depart~ 
ment. इन ) 

EXCISE AND TAXATION DEPARTMENT 
स्व व, 46(i)(c); 47 and 48(a) of 
Audit Report, 1969, - 

4 17th May, 1972 .. 7 - The Committee drafted a part of_the 4th 
Report pertaining to the followiog Depart - 
Ments v 

- . EXCISE AND TAXATION DEPARTMENT 

Plagrsags 43(b) and 48(c) of Audit Report, 

BHAKRA CANALS ADMINISTRATION 

Para 36 of Audit Report, 1969; 

TECHNICAL EDUCATION DEPARTMENT 
- - " Para 44 of the Audit Report, 1960; - - 

ANIMAL HUSBANDRY DEPARTMENT 
Para 28 of Audit Report, 1969; . - _ 

~REVENUE DEPARTMENT - 

Para-29 of Audit Report, 1969, 

WELFARE OF SCHEDULED CASTES ~ - c - L -AND BACKWARD CLASSES _ - _ . DEPARTMENT ' 
Para 23 of the Audit Report, 1969 

_ CO-OPERATION DEPARTMENT 
i . ", Para 60 of Audit Report, 1969 

]
 ] 

= 

" - - IRRIGATION DEPARTMENT 

- Para 84 of Audit Report, 1966 
5 I8thMay, 1972 _ .. = 7 The Committee drafted a part of the 4th (151 sitting) Report pertaining to the following Depart- 

meats द--- 



18th May, 1972 - - 
2ad sitting) - T 

= घना - - 
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“न 9thMay, 1672 <. 
8 Sthlune,1972 ... 

= . Number of -7 o 
Serial Date ™ = “ Members - -« Business fransacted 
No, present . 

T 2T 3. 7 - T 

] . IRRIGATION DEPARTMENT 

- “एप . Paras 3200, 32000. 32(ii), 32(iv), 34, 42(i) 
० ४. LT " of Audit Report, 1969 

o ) P Paras 47, 50, 51 and 52 of Audit Report, 
- L _ 1966, 

STt -z PUBLIC HEALTH DEPARTMENT 

g TTe ५ -l & T Para35 of the Audit Report, 1969. 

o ) HARYANA STATE ELECTRICITY 
- : = .. BOARD - : 

R इ से .सप Paras 53, 54, 55, 56, 57 of the Audit Report 

,- ०. 70. “7.7. 7 " INDUSTRIES DEPARTMENT 

T = Paras 24, 25,26, 27,43 and 49 of the Audit 
Report, 1969. 

The Committee framed qirestionnaires पा. 
respect of paragraphs appearingin the 
Appropriation Accounts/Finance Accounts 
for the year 1968-69 गाए Audit Report, 
1970 of the Haryana Government relating 
to the following Departments देन . 

(1) Transport 

(2) Technical Education 

(3) Industrial Training 

(वी P.W.D. (Public Health Branch) 

(5) Police .. e दा पद 

(6) Industries 

(7) B.W.D. (B, & R.. Branch) 

(8) P.W.D. (irrigation Branch) 

Meeting adjourned for want of quorum 

1. Consideration  of communications 
received from the Commissioner for Health 
and Secretary to Government, Haryana, 
Medical and Hceaith Department. 

2. Oral examination of the representatives 
of the Amimal Husbandry Department 
in respect एव paragraph Nos, 12, 32, 33 of 
the Audjt Report, 1970, 



Serial Date Members . Business transacted T 
No, present _ - 

2 - 3 - - 4 “न e e 

9 6th June, 1972 - 9 1, Consideration  of  communications 
~~ —~ received from the different Departments 

on the various subjects, 

2. (i) Resumption of oral examination of 
- " - - - the represeutatives of the Anjmal 

- Husbaodry Department in respect of 
paragraph Nos. 44, 98, 101 of the Audit 

- LT z - Repott 1970, 

(ii) Grant No, 20, 42 on the Appropriation 
b - Accounts for the year 1968-69, 

गा व ५" - I (iii) Pages 21-22, para 95 of the Finance 
Accounts for the year 1968-69, 

10 19th June, 1972 _ . 7 Oral examination of the representatives 
of the Medical and Health Department in 

- "2. 00 .* " respect of para 12, 14, 34, 35 of the Audit 
Report, 1970, ’ 

11 20th Jupe, 1972 e 8 (i} Oral examination of the representatives 
of the Forests Department हा respect of 

. - - - Paragraph Nos, 2(c), 39, 44, 68, 98 and 
T 100 of the Audit Report, 1970, 

- (il) Grant No. 37 on  the Appropriation 
- ) - Accounts for the year 1968-09, _ 

. . -2 of the Prisons Department in respect of — - £ Pparagraph 42, 98, 100 and 101 of the Audit 
Report, 1970, ) 

12. 291 June, 1972 e 8 -~ 1. (i) Oral examination of the representatives 

(ii) Grant No, 11 on  the Appropriation 
1%L "सो... Accounts for the year 1968-69, 

-2 - Tz 7% 2, Oral examination of the representatives 
. _ of the Colonlzation _ Department in respect . & LT S of paragraph 43 एव the Audit Report, 1970, 

i 

13 30th Jume, 1972 .+~ 87} 1. Consideration  of communications 
received from  the different  Departments - - on the various subjects, 

% 2. 7 .T. =7 2, Scrutiny of _replies received from the ) . Government in regard to the implementa- oo = T. 7 tion ofcertain observations/recommenda- 
_ tions made by the P, A. C. of the composita -7z 7. . उन गए हद PunfabVidhan Sabha in respect. o F-' the : following paragraphs :— _ 

पास - T m - 

s e Tt - (i) Para 25 of the 9th Report ; । 
तन कप G .Paras 27, 34,59and 61 of the 110 

. ] o Report | 

के _ न, -== . न. (i) Para 61 of the 13th Report; and 
o172 72T (v Paras17and 25 of the 14th Report, 
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17 20th वपाइ इ972: दे 
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i ही 

] 

-1, (@) fc;'ral examination of the representativ 
Q the TEducation _ 

: respect of paragraphs 2(c), 12, 14, 37, 38 
44,93, 100 and 101 of the Andit Report, 
1970;— [y 

Department. in 

(if) Grant Nos 15, 16 and 50 on the Appro- 
priation Accounts, 1968-69. 

ए मटर पाए 

"23 0टाँआा 

है पं उश्प970 0 

1. Cousideration  of 
received from the different Departments 
on various subjects, 

communications 

2. The Committee framed questioanaires 

. ~in respect of paragraphs appearingin the 

Appropriation Accounts/Finance Accounts 

for the year 1968-69 _and Audit Report. - 

to the following Departments — 

* (i) Local Government; and 

जज 
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था Labour snd Employment. 

f the Haryana Governmeat relating 

~ 3> The Committee chalked cut. programme. 

_ “for the 19th जाएँ 20th July, 1972 to watch 
the proceediags of the meetings of the 

-4 ~~. = P,A.C. of the Lok Sabha and to discuss 
matters of common 

“P.AC of the Lok Sabha. 
interest with the 

1. The Committee framed questionnaite 

in respect of paragraphs appearing in 

Appropriation Accounts for the ycar 

1963-69 and Finance Accounts for the 

year 1968-69 and Audit Report, 1970 relat- 

_ing to the following Departments i— _, 

(1) उपर्ीए्ट 3 

(2) Rehabifitation ; and 

(3) Revenus, 

«.. ऋा - - 

e 

5 

« ; , 5+ Numberof नि दि . - L~ P 

Serial Date Members * Biisiness transacted 7 

Nol present- 

1 2 3 ०4 - 

14 t4th July, 1972 ° . O (i) Oral examination of _th.'ewr'«'e‘presen‘tativ.es' 
. . __ of the Food and Supplies Department in 

- . T respect of paragraph 40, 44 and 98 of the 
. . , .. Audit Report, 1970, 

(ii) Grant Nos, 38 and 49 on  the Appro- 

.- . priation Acounts, 1968-69. 

15 15th July, 1972 * 7 s 

2. The Conmittee watched the proceedings_ 

. था -of the mee ting of the P, A.C:of the Lok 

_x." Sabha and discussed matters of common 
जप 
s interest. 
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__ Number of - - 
Serial Date Members Bisiness transacted N 
No, "present ) - - कि 

1 2 .3 - 4 . 
b 1 

18 253 July, 1972 ‘e 7 The Committee framed quesu"o_nna"ire_i-n._? 
) N respect of  paragraphs appearing -in rthe 

- -7 T Appropriation Accounts/Finance Accounts 
- for the year 1968-69 and Audit Report, 

1970 relating to the following Depart. 
- ments: ' 

- (1) Social Welfare; 

- T /i(2) PublicRelations ;and  ©  _ जि 

- - T (3) Development and panchayats, 

19 उच्च Avgust, 1972 .. -8 1, () Resumption of oral examination of 
.. the representatives of the Medical and 

Health Department in respect of paragraph 
“Nos. 34, 36,44, 56 98, 100 and 101 of the 

. . Audit Report, 1970 ; _ 

(i) Grant No. 17, 18 and Appendix IX on 
- the Appropriation Accounts, 1968-69; 

लि (के Pages 33-34 of the Finance Accounis. 

20 4th'Avgust, 1972 .. 8. 1; Copsideration  of communications 
- " - . received from the different Departments 
- दे. T on the various subjects, 

"7 2t 8crutiny of replies received from the 
.. Government in सडक to the implementa 

- tien of certain observations/recommenda- 
tions made by the P.A.C. of the composite 

o T - . = Pimjab Vidhan Sabha in respect of the s - ¢ vfollowing paragraphs ;— 

_ “. . ) खिफ 26 of the 13th Report; 
.. - - (i) Paras 18, 23 ad 31 of the 15th Regort; 

e - " * (i) Para 36 of the 17th Report; R 
- - 

"+ *= (i) Para 45 of the 18th Report; and 
-(v) Paras 8 and 12 of the 16th Report. 

21 29th August, 1972 . 9 1, () Oral exgminatlon of the representatives Tz v of the P. W. D, (Public Health)in respect 
of paragraphs 44, 55, 57, 58, 59, 60, 98 

. and 100 of the Audit Report, 1970 ; and 

© ..z हि) Grent No, 18 and Appendix on the i . ‘ *_ Appropriation Acccunts, 1968-69, 
222 30tH Aupist, 19727 =5, +8 " .1 Consideration of ccmmuniceticrs 

¢ "recefved from the different Deperim¢nis 
. .- omnthe varlous subjects, : 

- - - - 
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2, Scrutlny of reples received from पट 
Government in regard-t0 the implementa- 
tion of ceriain owbscrvat_lons,’reh_co__mm_enda-. 
tions made by thie P,AxC. of the composite 
Ppunjob Vidhan Sabha in respect eof the 
foliowing paragraphs :— 

(1) Para 14 एव the 16th Report ; 

(il) Para 21 of the 20th Report ;end 

(व Paras 25 and 112 of the 215t Report, 

1, Consideration of communication received 
from the Commissiones शा Secretary to 
Government, Haryana, Houslng Depart- 
mcnt, 

2, Scrutiny of replles received from the 
Government in regard to the Implementa- 
tion of certain observationsfrecommenda- 

tions made by the P.A.C. of the compcsite 
vanjab Vidhan Sabhain respect of the 
following paregraphs देन 

(1) Para 14 of the 16th Report, 

(00 Paras 14,29 and 56 of the 23rd Report, 

1, Considgration _ of - ‘communicetion 
recelved from-the Secretery to Government, 
Haryang, Local Government Department. 

2, Scrutiny of replies received from पीट 
Government {n regard to the implemenia- 

tlon of certzin observations/recommenda- 
tions made by the P.A.C. of the compesite 
Punjab Vidhan Sabhd fn respect of the 

following parageaphs पा ' 

ही Pare 19 of the 16th Report ; 

(1) Paras 23 and 25 of the 18th Reéport ; 

(iii) Paras 50 and 53 of the 20th Re¢port : 

(iv) Para 102 of the 2151 Report ; end- 

(शो. Para 56 of the 23rd Report, 

1, Consideration of communicaticns 
recéived from the different Departments 
on the various subjects, - 

2, Oral examingtion of the. TeDreseniatives 
of the Excise and Taxation Depariment 
in respect of paragraphs 2(c), 44, 63(1), g _ 
6300, 63010), (1), 6302), 63(ii)ic), 
63000), 64 of the Audit Report, 1970. 
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- .. _ ‘NMumberof रा z L R 
Serial Date Members . _ Business transacteg T 
No. present 

r
"
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26. 12th October, 1972 .. 8 1, Consideration ~ of  communications _ ] ' लए हा received from the different Departments . on varfous subjects, 

z - . 2, Resumpiion एव cral examination of  the 
’ represenitives of the Anlmal Husbandry 
. P Department in respect of paragraphs 12 

and 101 of the Audit Report, 1970, 

3. Ozl examinsticn of the representitives’ 
of the Technical Educeticn  Depertmrert 

- in respéct एव paragraphs 98 and 100 of 
- न T the -Audit Report, 1970, 

27 13thOctober, 1972 , 8 1. Conslderation of communication 
* ' recefved from the Excise and Taxzatien 

T Commis_sioner, Haryana, 

- - कि 2, () Oral examination of the represenii- 
7 vt 1 - tives of the P, W. D. (B & R)in respectof 

: paragraphs 44, 53, 54, 57, 58, 59, 60, 61, 
98, 100 and 101 ¢f the Audit Report, 1970, 

(11) Grant ०5. 29, 30, 31, 46 and  Appendix 
on the Appropriation Accounts, 1968-69, 

28 24th Qctober, 1972 .- 7 1, Congideration  of communicaticn 
- received from the Additional Chief 

" N . Engineer/Carals, Irrigation  Works, 
Haryana, 

2. Scrutiny of replies receievd frem the 
Government in regard 10 the implementa- 

b ' tion of certaln  observationsfreccmmenda- 
tions made by the P.A.C. एवं the composite 

- Panjab Vidhan Sabha/ Haryene Vidhen 
Sabha in respect of the following para- 
graphs :— 

(@) Pata 11 of the 24th Report ; and 

(ii) Para 24 of the 2nd Report, 

1 

29 250, Gctober, 1972 .. 7 1, Scrutiny of replies received frcm  the 
Government in regard to the fmplemenia- 

- - tion of certain observations/recommendc.- 
tions made by the P A..C. एव the composite 

' Punjab Vidhan Sgbha/Haryane Vidhan 
- Sabha in respect of the following para- 

graphs :— 

- . (i) Para 74 of the 24th Report ; and 

(i) Paras 27,29, 30,31 end 32 of 2nd 
Report, 
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Numberof - 
Serlal Date - Members -+ - Businessiransacted 

No, present - - 

o नर ! - — - 2_. —— पा ना ——— .3- 4 - - — PR = - न न - 

_ _ 30_.26th October, 1972 __ ... _ 7 

- . - "— . 

. -~ पट - 

31 IZTthOct'ober,-_lWz .. 7 

32 आठ November, 1972 . 8 

, . - 

-33. उक्त November, 1972 पद. 8 

o 

34 OthNovember, 1972 .. 7 

1, Scrutiny_ of replles _ recelved from the 

Government in regard to the implementa- 

tion of cartain observations/recommenda- 

tlons made by the P, A. C. of the composite 

Punjab Vidhan Sabhe/Haryana Vidben 

Sabha in zespect  of the followlng para- 

graphs i— 

(1) Para 74 of the 24th Report ; and 

fii) Paras 35, 37 and 38 of the 2nd Report, 

Discussion with the P, A. C. of the Himachal 

Pradesh Vidhan Sabhz on matters of 

common interest, f 
I 

1, Consideration of communicaticns 

received from the different depariments 

on the various subjects, 

2. Oral examination of the representatives 

of the Rehabilitation Department in respect 
of paragraphs 12, 98 and 100 of the Audit 

Report, 1970. 

3. Orel examination of the represenietives 

of the Social Welfare Department in respect 

of फिट peragraphs 12, 98 and 100 of the 

Audit Raport, 1970, 

1. Consideration of फिट communication 

received from the Commissioner and 

Secretary to Gowvernment, Haryana, 

Civil Aviation Departroent, - 

2. Oral examipation of the representatives 

of the Civil Aviation Department in respect 

of paragsaph 12 of the Audit Report, 1970 

3. (i) Oral examination of the representa- 
tives of the Transport Department In 

respect of the paragraphs 44, g9, 98 and 

101 of the Audit Repert, 1970 

(i) Grant Nos. 3, 32 and 47 on the Appro- 

priation Accounts, 1968-69 

कि) Pages 21-22 and page 13 of the Finance 

" Accourts, 1968-69. 

4, Oral cxamination of पाई representatives 

of the Labour and Employment Depart- 

ment in respect of paragraphs 44 and 92 

of Audit Report, 1970. 

1. Consideration ~ of communications 
received from the different depart ments 

on various subjects. 
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Numberof .~ 
Date Membaers 

present 

R 

Businzss trasacted 

End 

.4.._- 

—————— L Ttm ety अर 

पक
 

35 1081 November, 1972 .. 7 

36 29th November, 1972 .. 8 

37 30Cth November, 1972. , 7 

2. Oralexamination of the representatives 
of the Industrial Training Department 
in respect of paragraphs 100 and 101 of 
the Audit Report, 1970. 

3. Oral examination of the representatives 
of the Public Relations Department in 
respect of paragraphs 12, 98 and 100 
of the Audit Report, 1970. 

"1. Consideration ~ of  chinmunicafions 
received from the Financial Commissioner 
aod Secretary ito Government, Haryana, 
Home Department. पुन नह o 

2. (i) Oral examination of the representatives 
of the Police Depariment in respect 
of paragraphs 2 (c}, 98 and 100 of the Audit 
Report, 1970 ; and" 

(i) Grant No, 12 of the Appropriation 
‘Accounts, 1968-69. 

3. () Oral examination of the representatives 
of the Justice Department in respect 
of paragraphs 98 and 100 of the Audit 
Report, 1970 1 and 

(i) Grant No, 10 of- the Appropriation 
Accounts, 1968-69 .. 

1. Consideration  of communications 
reccived from the various departments 
on various subjects. 

2. Oral examiration of the representatives 
of the- Welfare of Scheduled Castes and 
Backward Classes Department in respect 
of paragraphs 41 and ‘100 of फिट Audit 
Report, 1970. 

3. () 'Oral examination of the representa- 
tives of the Revenue Department in respect 
of paragraphs 2(c), 44, 98 of the Audit 
Report, 1970 ; ही 

(i) Grant No.l of (he Appropriation 
Accounts, 1968-69 ; and ही 

(0 Statement No, 5 of the Finance Ac- ! 
counts 1568-69,, 

I. Consideration . of,  communication 
received from the Secrc”tary to Govern- 
ment, Haryana, Rehabilitation Depart- 
ment. 
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. Number of ८ दर - 

Serial Date+! * “*Members -Business transacted- .- 

No. present - - - 

2 - 3 किम 4 s 

r‘-n_ Fu है वि हद . . . 
—_—___-__-___-__—-_-’-_-_.—__—_—_—-_“_ 

कर * = ‘2, (i) Oral cxamination of the representa- 
tives ‘of the Industries Department in respect 

., e - of paragraphs 12, 23, 24, 25, 26, 

. N % 77,44, 91, 92, 98 and 100 of the Audit 

की P ,J..‘ ‘:':.11 ते रख रण, 19703 

दि A - (i) Grant Nos. 13,22,50 and Appendix 

L . . - _ of the Appropriation Accounts, 1968-69; 

एव जा हट 1 - 7 -1 . ] 

- - (i) Pages 33,34 and 35 of the Finance 
‘Accounis, 1968-69. 

3§ 5th December,19727. .. 49 .. 1. Consideration ~ of communication 
received from the. different departments 

7 - . . on the various subjects, - ८ ¢ @ 

1 T Y. IR 2.0ral  examination of the representa- 

R की - tives of the Irrigation and Power Depart- 

ments in respect of paragraphs -2(c); 46, 

. 47,48, 49,50, 51 of the Audit. ;Report, 

x‘p#_ -; h न 3५70. 

39 61 December, 1972 .. 9 . 1FConsideration of  communications 

oA :reccived from the different depariments 

T on the various subjects.. 

" न, : 2:(j) Resumption of oral examination of 

. “the represéntatives ए the Irrigation and 
Power Deparéments in respect of paragraphs 

44, 52, 57, 58, 59, 60, 61. (ii), 98,100. and 
‘! . 101 of the Audit Report, 1970 ;~ 

:o- o E व. i Gi) Grant Nos. 26, 27, 28, 44, 45 and 
. E ., = ;Appendix  IX  of the Appropriation 

RS «० «4. T _Accounts, 1968-69 3 

_ (iii) Pages 24, 25,26 and 118 of the Finance 
¢ - F -Accounts, 1968-69. 

40 12thDecember, 1972 .. . >'9 " 1" "Comsidération  of ¢ ¢ommunication 

S T ] ‘received from the fSecretary to Govern- 

e . ‘ment, Haryana, Industries Department. 

i3 T .2 (D) Oral examination of the representa- 

T ' tives of the Co-operation Department in 

: e . _respect of paragraphs 44, -87,and 88 .of the. 

S A ‘Audit Report, 1970, <-° ¥ % - 

"0y ST - = 

बार 13th December, 1972 &, .- 2.9+ | 17 () Resumption of oral examination of 
- ythe representatives of पट Co-operation 

=L _ 27w, _ -7 .“Departmentinrespect of paragraphs 93, 

N “u -« - * 94, 95, 96(), 9_6(13), 97(b), 98,100 and 

5 - . .101 of the Audit Report, 1970;— . न 

4 सा £ _.  " A 1 -1 e L W B 

tergmen  हसी oo 53 7 | (i) Grant Nog. 21, 43,49 and 50 of the 
" Appropriation Accounts, 1968-69 ; 
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Number of P . 
Serial Date ___ Members ‘Business trapsacted - — 
Ne, present 

1 ह | 3 4 ~ 
- 

हम) Pages 33-34 of the Finance Accounts, 
1968-69 ; 

2, (i} Oral examination of the representa- 
tives of the Development and Panchayats 
Department in respect of paragraphs 13, 
44, 93 and 100 of the Audit Report, 1970; 

(i) Grant No. 23 of the Appropriation 
F - -~ - Accounts, 1968-69, and 

- = = 

(iii) Statement No. 5 of the Finance _ 
~ Accounts, 1968-69, -. “ 

42 19th December, 1972 .. 8 Oral examination of the representatives 
of the Irrigation and Power Department 
(Haryana State Electricity Board) in “respect 
of parapgraph 72 of the Audit Report, 1970, 

43 220d Dzgember, 1972 ..~ 6 The Committee went thropgh the corres- 
- pondenceentered into with different States 

aud  thereafter finejised the egendn to be 
- _fotlowed dwring their tour to ULP,, Biher, 

- West Bengal, etc. 

44. 23ed December, 1972 .. 6 ‘Discussion with the P, A. C. ofthe एप 
’ Pradesh Vichan Sabha om matters of 

common interest, 

45 25th December, 1972 .. 6 *Scrutiny of replies received from the 
Government in regard to  the implementa- 
-tion of ceriein observatiosirecommenda- 
tions made by the P. A. C, of the Haryera 

_ Vidhan Sabha in respect of the following 
Paragraphs :— 

- . कि Peres है, हैं, 9, 10 and 11 of the 18 Report, 

46 26th December, 1972 .. 6 .  Scrutiny of replies received frem roihe- 
L. Governnignt in régard to the implemierita- 
R tion of certain observationsfrecommenda- 

tions made bythe P, A.C. of Haryana 
_ ) Vidhen Sebha in respect of the peragraphs 

- - 12,14, 15 and 16 एवं the 1st Report, 

47 27th December, 1972 .. 6 - Scrutiny of reblies received frem  the 
GOvernment in regérd to the implementation 
of certain observations/recommende-- 

- tlons made by the P. A. C. of the Haryana 
¥idhan Sabha fn respect एव the paragraphs 

- - 5,9,10,17 and 24 of the 2nd Report, 

48 28th December, 1972 , , 7 The Committee met and went round the न ० ला. टन , = city of Caleutta to see developmental L. - -~  activitles, 
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“Number of . 

Serial Date Members Business transacted 

No, 
present o B 

1 2 3 - 4 - 

49 29thDzcember, 1972 .. 7 Scrutiny of replies received from the 

- ' Government in regard to.the implementa- 

- 
tion of certain observationsfrecen menda- 

tions made by the P, A, C.of the Haryena 

.. Vidhan Sabhe in respéct of the following 

- paragranhs (— 

" “Paras 26, 27, 28 end 30 of the 2nd Report, 

50 30th December, 1972 .. 7 Discussion with the P, A. C. of West Bengel 

= - न... ता matters of common interest, 

51 315 December,1972° .. 7 Gerntiny  of  replies received frim  the 

Government in regard to the implementa- 

tionof certain observations/recommenda- 

tions made by the P, A. C.. of पीट Haryara 

Vidhan Sabha in respect एवं paregrephs 

. 32, 32, 37, 38 and 40, 0f t‘ll'lc .‘2nd, Report, _ 

i
 

उठे 1st January, 1973 .- 7 - Drafting and finslization of से, part of the 

- Fifth Report on the Appreprictiin 

. . Accounts/Finance  Accounts, 1968-69 

. . and Audit Report, 1970 perteining to. the 

- _. following depariments i— 

r 

T PRISONS DEPARTMENT 

Para 42, - ना - - 

- FOOD AND SUPPLIES DEPARTMENT 

. - - “Parado, 

ool P.W.D.(B &R.) 

) दि लि Paras 53 and 54, 

53  4th Janyary; 193 .- - 7 Drafting and finalization of apartof फिट 

_ Fifth Report on_, the Appropriation 

- _ - 2 ccounts/Finance -Accounts, 1988-69 and 

- - P T Aydit Report, 1970, pertaining to the 

- गए पाए - - following departments :-— 

- 
= - 

. FORESTS DEPARTMENT. .. 

- न पक 39 80 है, i 

_ COLONIZATION DEPARTMENT 

-~ 7. छवि, 

- - ANIMAL HUSBANDRY DEPARTMENT 

- - - © %Para 32, 

‘—’/
_—’d

___—
—:_ 

o नथ्धााग 

' n 
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Number of . Serial Date Members Business transsacicd 
No, : present 

1 2 3 4 

54 5th Janwary, 1973 .. 7 Drafting and finalization of a part of (he 
Fifth Report on  the Appropriation 
Accounts{Finance Accounts, 1968-69 and . ©  Audit Report, 1970, Pertalning to the 
following departments 5 

द ANIMAL HUSBANDRY DEPARTMENT 

Para 33, 

EDUCATION DEPARTMENT 

Paras 37 and 38, 

MEDICAL DEPARTMENT 

Parasg 34 ang 35, 

35 30th January, 1973 .. 9 1, Consideration of communicaticns recc- 
ived from the different departments on the 

- varlows subjects, 

2, (i) Resumption एवं oral examination cf 
. the reDresentatives of Excise and Texaticn 

Department in  respect of pardgraphs दर 64, 65, 66, 67(), 67(b) ० 67(c) of the 
Audit Report, 1970, 

56 3lstJanuary,1973 |, 8 1. Considerstion of  cemmunicetjcrs 
Teceivew from the different derertmr 15 on the varlous subjecis, 

2, () Resumption of 01al exemination of the representatives of the Excise and 
Taxation Department In respect of para..- 
garhs  2(c), 63(1)(bX(1), 64,98 and 101 of the Audit Report, [970] 

(i) Grant Nos, 2,4 and 5of the Approe- " priation Accounts, 1968-60, 
57 11 February, 19731 .. 8 Oral examingtion of the representatives 

of the Agrlculture Department in respect of paragmphs 2 (c), 12, 28,29 and 30 of the 
Audit Report, 1970, 

58 TthFebruery, 1973 .. 8 1. Censldeiation of  communjcaticrs " reccived  from the different derariments on the varions subj:cis, 

2, (i) Oralexamination of the TeDresentatives of the Loce] Government Department ip Tesbect of paragraphs 12 and 14 of the Auwit Report, 1970 H 

- (1) Stetement No, 5 of the Finance Accounts for the Year 1968-69 | 

A 
S
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. Number of 

Serial Date - Members Businesstrensacted 
No, Present 

2 3 4 " 

3, (i) Oral exemination of the represenli- 

- tives of the Flnance Department in yespect 

of paragraphs 22, 85,86 and 98 एव the 

Andit Report, 1970, 

. (i) Grant No, 50 of the Appropriation 

Accouants for the year 1968-69, 

59 B8thFebruary,1973 .. 7 Oral examination of the Tepresentatives 
of the Trrigation and Power Depariment 

- - . (Haryana State BElectricity Board) in 

e respect of paragraph Nos, 73, 74, 

75,76,77 एव the Audit Report, 1970, 

67 फाड़ Psbruary, 1973 .. 7 1, Consideration of communications 

received from different departments ऐसे the 

. . various subJects, 

- 2. Oral examination of the represeniptives 

- of the Irrigation and Péwer Department 
(Haryana State Electricity Beayd) in res- 

- pect of paregraph Nos, 78, 79,80, 81,82, 
83 and 100 of the Audit Report, 1970, 

61 14th Pebruary,1973 .. 7 1, Copsideration of communicetions 

received from the_ different departmints 

on the various subJects, 

2. (i) Oral examination of the TepPresenta- 

tive, of the Agriculture Departmeni in 

respect of raragraph Nos, 29, 31,44, 98, 

100 and 101 of the Audit Report, 1970 ; 

(i) Grant No, 19,50, 49 and (Aprpendix) 

) on the FAppropriation Accounts for पीट 

- vear 1968-69, 

(पाए Pages 33-34 of Finance Accounis for 
the year 1968-69, 

62 15th February, 1973 .. 7 1. Oral examination of the representatives 

of the Industrlal Training Depertment 

in respect of paragraph No, 44 of the Audit 

Report, 1970, 

2. Oral examination of the representative 

of the Technical Education Department 

in respect एव paragraph No, 44 of the Audit 

Report, 1970, 

3. The Committee did not examine the repre. 
sentatives of the Justice Department oraily 
and decided  to frame its recommende- 

tionson  the basis of written 1eplivs sub- 

mitted by the Department, 

63 20th February, 1973 .. 7 1. Consideration  of communications 
received from the different dePartments 

on the various subjects, 
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Number of 
Members 

No, Present 
Business tranzacted - 

= T 

i 2, The Committee draffed [मं pest of the 5ih 
Report pertaining to the following Depart- 
mentsin respect of peragraphs appearing 

- in the Audit Report, 1970 + 

Department 

1. Jails (Prisons) 

2. Food and Supplies 
Department 

3. P,W.D.(B. है हि.) 

Paragraph No. 

42 

40 

53,54 and है] 

39end 69 

43 

32 end 33 

4, Forests 

5, Colonisation 

6. Animal Husbandry 

64 215 Febraary;1973 .. 9 The Committee drafted 2 pert of the 5th 
Report pertaining to the following Depeit- 
menis in resbect of paragraphs appearing. 
in फिट Audit Report, 1970 - 

Department Paragraph No. 

1, Education 37 and 38 

न 2, Medical and Heelih 34,35¢nd %6 

3. Welfare of Scheduled 41 

Castesand Backward 
Classes 

- 4. Developruent and 13 
Panchayats 

- 5, Industries .. 23,24,25, 26,27, 
91 and 92 

63(1), 63iil(a), 63 
(iiJ(b](l; 63(1i) (¢} 

. 63610 64, 65, 
6b6 67(a) and 67 

The Committee drafted 2 part of the 5th 
Report pertaining to the following Dopart- 
ments in respect ¢f paragraphs eppearing 

- - = inthe Audit Report, 1570 +— 

6. Excise and Taxation 

65 22ng Febritary, 1973 .. 7 

- Departmant 

. 1, Irrigationand Power 46, 47, 48, 49, ¢ 
- 51, 52 and 6170 

2, Co-operation .. हिए, 88, 93, 94, 95 
- 94(a); 96(b), 97.5] 

(@), 97 (21111) . (A) (iii), 97 (8 10९, 

g 1 . 

and 97(B)(2) 

Paragraph No. 
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—_— T T T T o o~ - बनना i 

St = "Namberof T T e T Tl 
Serial Daic Members "Busincss गिरना दा (मे 
No, __ N . - __ Dresgnt . o 

1 2 -1y द६ कि 4- * 

66. 27t February,1973 .. 7 The Committee drafted a’part of the Sth 

दी Repart Dertaining to the following depart- 
ments in Tespect of parageaPhs appearing 

- . - - in the-Audit Report, 1970 :— 

- Depar‘im_'em-' - Paragraph No. 

. 1. Haryana State 72,73; 74:75,76, 

e Electricity Beerd _ 77,78, 79, 80, 81, 
) _ 82,83 . 

2. Public Health टन 55 -~ T 

- pariment i . . 

67 28th Februery, 1973 .. 7 1. The Committce drafted thé remaining 
part of their 5th Report. जि 

2. The Committee: finalised the. said Sth 

~ Report and authorised the Chairman fo 
sign and present the .same: to the. House 
on their behalf, 

Meetings at placés other than Chandigarh 

4. The Committee held: 25 meetings~ othér than at Chandigarh to 

scrutinise replies received from the Government in regard to implementation 

of observations/recommendations made” by the Public Accounts’ Committee 

and also to draft its 5th Report. _ - 

. Reports presented . - 

5. The Committee presented .their :— 

(a) Fourth Report ऐप the Appropriation Accounts of the Coniposite 

Punjab Government for the year 1964-65 and Audit Report, 1966 

in so far as these relate to areas now forming part of Haryana 

State and Appropriation Accounts of the Haryana Government 

for the year, 1967-68, and Audit -Report, 1969, to the House on 

18th August, 1972, and ' 

(b) Fifth Report on the Appropriation Accounts and Finance Accounts 

of the Haryana Government for the year 1968-69 and the Audit 

- Report; 1970, to the House on 28th March; 1973. 

Proceedings 

6. A record of praceedings of the mcet-ing“s of the Committes has been 

Kept in the- Haryana Vidhan Sabha Secretanat. . 

) ESTIMATES C_Ol\d.MITTEE 

7. The Committee consisted of nine members of the Haryana Vidhan 

Sabha who were elected by the Sabha on the 5th April, 1972, according to 

the principle of proportional representation by means of a single transferable 

vote,
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8, Chaudhri Amir Chand Kakar was appointed by the Speaker to be 
the Chairman of the Committee. ' दि 

9. ‘The Committee held 20 sittings (14 at Chandigarh and 6 at different 
places). The names of members and the number of meetings attended by 
each of them are shown in the table below i— 

Serial Nanie of Member - Nmeuemtibnegrs'or No, attended 

1 Chandhr Amir Chand Kakar .- 17 

2 Chaudhri Abdur Razzaq ‘e 17 

3 Dewan Hans Raj Surl . 17 

4 Shri Kanwa] Nain Gulat! . . 19 

5 Shrimatl Lejja Rani i . 12 

6 Shriphool Singh Katgrla .. 18 

7 Chaudhri Pokar Ram .. 19 

g ShriSat Ram Dass Batra .. 13 

9 Shri Shyam Lal .. 20 

Meetings held and the Business Transacfed _° 

10. The dates of meetirigs, the number of Members present and the 
business transacted at each meeting are given below — 

. 

Number of- - 
Serial Date Members - _Busines-’s transacted 
No. present - _ ~ 

1 5th May, 1972 i 8 (i} The Speaker” and the Secretary, Haryana 
- ) Vidkan Sabha addressed the Committee 

and explained its scope and functions. 

- . (i) Selection of Departments for Sérutiny. 

2 4th July, 1972 .. 7 (i) The Committee selected two  more 
Departments for scrutiny. 

अप) Scrufiny of the material received from . the Jails Department, Haryana, in support 
of its budget estimates for  the year 1972-73 
and freming of questionnaire thereon. 

3 25th July, 1972 .. 9 Scrutiny of the material received.from the 
Forest Departmeat, Haryana, io suppori 
छा पड budget estimates for the year 1972-73 

- and framing of questionmaire” thereon. _ 
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Number of 
Serial Date Maeinbers Business transacted 
No. present . 

4 17th August, 1972 o 9 1, Informal discussion on the Sopple- 
. menfary Estimates (Ist Instalment) 1972-73, 

2. Oral examination of the Departmental 
. representatives  in  connection  with 

Supplementary  Estimates (Ist  Inmstal- 
ment) 1972-73. 

5. 28th August, 1972 e 7 Serutiny of the material received from  the 
Legislative Department, Haryana, in 
support of its budget estimates for the 
year 1972-73 and framing of questionnaire 

- thereon. 

o 

6 19 September, 1972 .. 8  Oral examination of the representatives  of 
the Jails Depariment, Haryana, in regard 
to_the budget estimates for the year 
1972-73 pertaining to the Jails Depart- 
ment. 

7 18th Qctober, 1972 .. 6  The Committce held its meeting in  the 
Canal Rest House, Ambala and made an 
on-the-spot study of the facis pertaining 
to the development of Central Jail, 
Ambala. 

‘8 19th October, 1972 4  The Committee held its meeting in the 
- Canal Rest Honse, Hissar and made an 

on-the-spot study of the facts pertaining 
to the development of District Jail, Hissar, 

9 208 October, 1972 . 5  The Committee held its meeting in the 
Canal Rest House, Rohtak and made भा 
on-the-spot study of the facts pertaining 
to tie development of District Jail, 

. Rohtak, 

10 2158 November, 1972 .. 6  Resumption of oral examination of the 
) - _ departmental representatives of the Jails 

- - % Department, 

11 22nd November, 1972 .. 8  Scrutiny एव the replies received in  connee- 
. tion with the action taken by the Govern- 

- ment on the recommendations/observa- 
tions made by the Commiitteein its Reports 
on the budpet estimates for the years 
1960-61, 1963-64 and 1964-65. 

- 12 .21st December, 1972 .. 9 Oral expmination of the representatives 
. of the Forest Department, Haryama, in 

regard to the budget estimates for the 
year 1972-73 pertaining to the Forest 
Department, 

13 22nd December, 1972 .. 9  Scrutiny of the replies received in connec- 
tion with the action taken by the Govern- 
ment on the recommendations/observa- 

. : tions made by the Comumittee in its Reports 
- .2 on the budget estimates for the years 

. 1965-66 and 1968-69. 
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_ Number of, i 
Serial Date Members ~ - _ Business transacted g 

No. Present: b 

S A -- €. - 

14 5th January, 1973 .. - 9 " The Committee: held its meeting in the 
~ Canal Rest House, Yamuna Nagar (District 
7 Ambala) and made an on-the-spot study 

of the Gopal Papers Mills, Yamuna Nagar. 
Thereafter, the Committee proceeded to 
Tajewala Headworks. 

15 .6th January, 1973 .- 7  The Committee held its meeting in the 
Forest Rest House, Tajewala Headworks 

. and 1made on-the-spot study of the 
facts pertaining to  the Develop- 

- » ment of forest in the Kalesar Forest negar 
Tajewala Headworks.- b व 

=16 12thJanuvary, 1973 .. 7”7 () The Committee held its meeting in the 
Haryapa Bhawan, New Delhi in  connec- 
tion with the tour programme of the 

- N Committee to the Eastern: Stated उप न jIndia, 

- - (i) Scrutiny of the replies received in connec- 
tion with the action taken by the Govern- 
ment on the recommendations/observa- 
tions made by the Comthitte injts »Repotts 
on the budpet estimates for the years 

- ¢ 1968-69, 1969-70 and 1970-71. 

17 _ 25th January,'1973 v ‘8 - Resumption-of oral examinafion of ‘the 
दि _ departmental representatives.of the Forest 

- Department. Immediately  after  the 
- - meeting, the Committee proceeded to 

Morni Hills in the District of Ambala ‘to 
- make an on-thesspot_study of the facts 

petiaining to-the develdpment of - forest 
- -~ there. The Committee came back to 

Chandiparh on the same day. 
- - - [ o धन - _ दा. m मना o 

18 8th February, 1973 .. 9" Drafting a part of the Report of the FEsti- 
i mates Committee on the budget estimates 

- N - for the year 1972-73. 

19 -22nd February; 1973 .. 8 “Drafting and-finalisation of -the«Report- "of 
the Estimates Committee on the budget 
estimates for the year 1972-73. कण हा 

a0  6th March, 1973 .. 9 _1. Informal discussion on the Supplementary 
- " Estimates (2nd "Instaliment),™ "1972-75: 

. - - 2. Oral examination of the departmental 
- - - - representatives in connection with the N . Supplementary Estimates (20d  Instal- 

. ment), 1972-78. 

u
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Reports Presented - दर 

11. During the period under review, the Committee présented the follow- 
ing reports to the Vidhan Sabha पा 

Subject Serial By whom presented Date on which' 
No. presented i B 

1 Chairman, Committec on  18th August, 1972° Report of the Estimates Committec 

Estimates . . onthe_Supplcmentary Estimates 
= .(lst- Tustalment)> for “the year 

1972-73. 

2 Ditto .. BthMarch, 1973 "Report of the Fstinmates Committee 

. - . - on the Supplementary Estimates 

v . _ (2nd- Instalment): for the year 

L _ < 1972-73. ता" 

-3 - Ditio. .. 14th March, 1973 Fourth Report of the. Estimates 

3 - (morping sitting)  Comumitiee on the. budget esti- 
.7 mates for the year 1972-73, 

E’ T ) . I - 

Meetings at places other __th‘an Chandigarh 

. * 12. The Committee held its meetings.on.the. 18th, 19th, 20th October, 

1972 and ता the 5 and 6th January, 1973, at Ambala, Hissar,, Rohtak, 

Yamunanagar and Tajewala, respectively and made an on-the-spot- study of 

Jails and Forests there. In -addition, the Committee held its meeting on the 

12th January, 1973, at Haryana Bhawan, New Delhi in connection with the 

tour programme of the Committce to the Eastern States in India. The 

Committee also scrutinised the replies received in comnection with the action 

taken by the Government on the recommendations/observations made by the 

Codmlmittee in its reports on the budget estimates for the years 1968-69, 1969-70 

and 1970-71. 

Proceedings 

13. A record of proccedings of each meeting has been kept in the 

Haryana Vidhan Sabha Secretariat. 

RULES COMMITTEE 

14. 'The Committee consisted of Bight Members of the Vidhan Sabha 

who were nominated by the Speaker on the 6th Septembet, 1972, The names 

of the members 85 well as of the special invitees ate given below ना 

1. Shri Banarsi Dass Gupta, Speaker,—Ex-officio Chairman. 

Chaudhri Bansi Lal, Chief Minister. 2 

3. Shri K. L. Poswal, Home Minister. 

4, Chaudhei Hardwari Lal, M.L.A. 

5 Chaudhri Sarup Singh, M.L.A.
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6. Shri Nihal Singh, M.L.A. 

- 7, Chaudhri Chand Ram, M.L.A. e न 7 - 

8. Chaudhri Rizag Ram, M.L.A. 

Special Invitees . 

1. Shrimati Lekhwati Jain, Deputy Speaker. 

4. 

2. Shrimati Sharda Rani, Deputy Minister. 

3. Shri Gulab Singh Jain; M.L.A. 

4, Rao Dalip Singh, M.L.A, 

15. The Committee held only one meeling, i.e., on 29th March, 1973, at 
which alt Members of the Committee except Chaudhri Hardwari Lal, M.L.A., 
were present, All the Special invitees also attended that meeling. The 
Committee framed the “Rules of Proccedure and Conduct of Business in Lhe 
Haryana Legislative Assembly’””, and recommeénded that the new Rules so 
framed be placed before the House and adopted under clause (1) of Article 
208 of the Constitution of India. 

Report Presented 

16. The Committee presented to the House their 1st Report on the 
30th March, 1973, i ] 

- - नम 
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COMMITTEE ON GOVERNMENT ASSURANCES 

17. The C_ommittee on:Government Assurances of the Haryana Vidhan 

Sabha was nominated by the Speaker on the 6th September, 1972, Chaudhri 

Manphul Singh was appointed by the Speaker as Chairman of the Committee, 

18. The Committee hel_d.' 20 meetings in all during its tenure. The names 

एवं the members and the meetings attended by cach of fhem are shown in the 

following table :— B 

i Number of 

Serial Name of Member meetings 

. No. attended 

1 Chaudhri Manpul Singh " 12 

**2  Shri Bhagat Ram . 6 

3 Rao Dalip Singh .. 19 

A 4 Shti Fatch Singh .. 15 

~ 5 Shri Jagjit Singh Tikka .. 15 

*§  Shrimati Prasanni Devi . .. 

7 Comrade Ram Kishan Azad o 3 

8 Chaudhri' Ram ‘Parshad .. 1% 

9 Shri Sis Ram . 13 

s#¥10. Shri Shiv Ram Verma . ] 

कर [1 Shri Prem Sukh Dass . . 

*Resigned with effect from 8th Gctobet, 1972 consequent upon पथ appointment as 

Minister of State. 

#*Unscated by the High Court of Punjab and Haryana with effect from 2ad Januvary, 

1973. की b - ) 

कक चुप पाला, with effect from 18th January, 1973 

Meetings held and business transacted 

19. The date of the meetings, the number of members present and the 

business transacted at each meeting are given below i~ 

|-
 

‘Serial Date Number of Busiress lisnsected 

No. members . 

: present , 

1 2 3 4 

1 13th October, 1972 . 3 The Deputy Secrelary fz=,x1:|]_au'ne:d to the 
P Committee its scope and fupctions; 

2. 26th October, 1972 5 Scr'utm"y of the statement of the  assurances 
given by the Ministers on the. floor of the 
Haryana Vidhan Sabha during the Scssion 
held in the month of August, 1971, 

3 27th October; 1972 .. 5 Scrutiny ए the statcment of the assurances 
given by the Ministers on the  floor_of the 
Haryana Vidhan Sabha during the Session 

- - . - - held in the months of October- and Novcmber, 

= 1971 and @ part of the statement of assuran- 

. ces given by the Ministers in Japuary, 1972, 

4 9th November, 1972 . 7T (i) Resumplion of scrutiny of the assurances 

' given by the Ministers on the flobr of the 

.o e . L = Haryana Vidhan Sabha during  tbe Scssion 

" held in Japuary, 1972. - 



Serial Date. _ Nurnber of Business iransacted 
. I No.- ... -] - - members - - % >> T T 
= - “ri.. 7 ‘present. - A S 
ST न कु पर सा A I e न « 

S नी ना पा पद व i) Considerition of preplics 7 received from 
r : नल न" 
LA R F—-— - - e e - ~ 

* . zithe -Government :Departments..in - regard 
to tlie implemetitaiiofi of the, assuirces, 

5 10th November, 1972 ., 7 Consideraticn of replies Tckeinéd fitm" the 
- — Government Departments. in fegard to the 

. implement: tion of the assuraricés. 
6 27thNovember, 1972 .. 5 Consideraticn of replics  received frem the 

Governmer:t Departments in regard - to the 
implementation of the assurances. - 

™ 7 -28th-November, 1972 ,, 7 Consideration of replies received from.the 
‘Governmert Departments:in- regayd  to the 
implementation of the assurances. x 

8 1lthDecember, 1972 ,. 7 Consideraticn एव replies received fiom फिट 
Government Departments.in  regard to the 

- implementation of the assuranses.. " 
9 12th December, 1972 ., 4 Consideration जा replies received from the 

Government Departments in:regard to the 
implementaticn of the assurances.™ 

10 18th December, 1972 |, 6 Ditto . 

11 15th December, 1972 .. 6 Ditto -7 e 
12 12th January, 1973 .. 5 Scrutiny-of the stateriént of the assurances 

e - given by the-Ministers on फिट, floor of the 
Haryana Vidhan Sabha during फीड session 

i held in April, 1972, 

13 29%th January, 1973 1 Consideration of replies reéeived " from~ ,the 
Government Departments  in regard to the 
implementation of the assurances: . 

14 30th Janvary, 1973. .. = - - =Ditio 

- 15 15thFebruary,1973 - .. - 5 _ . Scrutiny of the assurances _shown as out- 
T - - . — standing in the Third Report of the Com- 

- 7 I <7 Imittec onGovernment Assurances.; -, 

£
 

16 16th February, 1973 . 7 " (i) Consideration of repiics received from the 
' Government Departments in repard to the 

implementation एव the assurances. 

. - - - . (ii)_Serutiny of the assurances shown 85 

e --- - - - - - — .Commitiee on Gavernment _ AssUrandces, 

17 2151 Febtuary, 1973 5 ST 
18 22nd February,.1973 RF 3 Ditto “ - 

19. 26th February, 1973 .. 5 00 

20 27th February, 1973 .. 4 

Ditto - - 

Drafting of the Fourth Report of the Com- 
___mittee, . . 

‘Piesentation of Report 
197320. The Committee presented its report to the House on the 30th Marchs 

. Proceedings 

21. A record of ‘the proceedings of the meetings of the Committee has 
been kept in the Haryana Vidhan Sabha Secretariat , 

o 
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COMMITTEE ON SUBORDINATE LEGISLATION ~ 

22. 'The Commiltes consisting of seven members of the Haryana Vidhan 

Sabha besides the Advocate-General, Haryana, were nominated by the Speaker 

on the 15th May, 1972, 

23. ‘Rao Abhai Singh was appointed by the Speaker 85 ‘the Chairman 
of the Committee. 

24. Shri Harmohinder Singh Chatha, tendered his resignation from the 

membership of the Committee on the 11th October, 1972, on his appointment 

as Minister of State and in his place Chaudhri Sarup Singh, M.L.A. was 

nominated by the Speaker on the same day. 

25. The Committee held 20 meetings. The name of the Members and 

nublmber of meetings attended by each of them are shown in the following 

table — 

Serial - ‘Name of Member दि * *.. Number of 
No. meetings 

attended 

1.  RaoAbhaiSingh . ] .. 18 

2. Shri Gulab Singh Jain ) - . 8 

3. Shri Hari Singh Nalwa . 14 

4.  Shri Harmohinder Singh’ Chatha .. 3 

5. Ch. Sarup Singh 15 

-§.  ChsPartap Singh Daulta . 20 

7. Ch. Phool Chand (Mellana) .. 19 

8. Ch."Ram Lal - o Y 

9. Advocate-General .. 3 

Selection of Rules for Scratiny framed under फिट various Acts, 

26. The Committee selected the following 'Acts for the scrutiny of the 

Rules framed thereunder रन 

1. The Northern India Canal and Drainage- Act, 1873, 

2. The Punjab Medical Registration Act, 1916. 

3.~ The Motor Vehicles Act, 1939. 

4, ‘The Panjab Occupancy Tenants (Vesting of Proprietary Rights) 

Act, 1952. 

5. ‘The Punjab Professions , Trades, Callings and Employments Taxa- 

tion Act, 1956,



29. 

30. 
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The Punjab Industrial Housing Act, 1956, .. -~- 

The Punjab Khadi and Village Industries Boards Act, 1955, 

The Punjab Warehouses Act, 1957, I 

The Punjab Distressed Persons (Facilities for Loans) Act, 1958 

The Punjab Tenancy, Act, 1887 

The Punjab Land Revenue Act; 1887 .7 e 

The)Pun_]ab Excise Act, 1914 (along with Haryana Act N3, 5 of 
1967 ) 

The Restriction of Habitual Offenders (Punjab) Act, 1918, 

The Punjib Relief of Indebtedness Act, 1934, T 

The Punjab Restitution of Mortgaged Lands Act, 1938, 

The Punjab Registration of Money Lenders Act, 1939, 

The Punjab Land Revenue (Surcharge) Act, 1954, 

The Punjab Panchayat Samitis and Zila Parishads Act, 1961. 

The Pumnjab Agricultural Produce Markets Act, 1961, 

Tfiha Punjab Land Revenue (Special Assessment Exemption) Act 
1962 

The Punjab Requisitioning and Acquisition of Immovable 
Property Act, 1953 

The Haryana Board. of School Education Act, 1969, 

The Haryana Cattle Fairs Act, 1970, 

The Haryana Housing Board Act, 1971, 

The Haryana Prevention of Beggary Act, 1971 

The Haryana Aided Schools (Security of Service) Act, 1971 

The Haryana Restrictions on (Development and Regulation) of 
Colonies Act, 1971 

9T?he Faridabad Compléx (Regulation and Developmont) Act 
1971 

The Haryana Rural Sanitation Board Act, 1972, 

The Haryana Cattle Fairs Act. 1972, दे - 

Tm
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है 

‘Development Department. “The Committee, therefore, did not submit its report thereon, 

=07 

- Rules/Regulations Seratinised 

(i) 6 एपापुं89 Rogistration of Money-lenders Rules,-. 1939, framed under 

the Panjab Registration of Money Lenders Act, 1938, o 

(if) The Punjab Warehouses Rules, 1938, framed under the Pu njab 

Warghouses Act, 1957. B 

(iii)- Rules framed under the Restriction of Habitual Offenders (Pun'-jab)_ 

Act, 1918, _ S 

(iv) The Punjab Industrial: Housing Rules, 1936, framed u'nd.er the Punjab 

Industrial Housing Act, 1956, " 

(v) The Punjab Khadi and Village Industries . Board Rules-.,: 1957 

and the Punjab Khadi.and Village Industries Board Regulations, 1958, framed 

under the Punjab Khadi and Village Industries Board Act, 1955. 

(vi) The Haryana Cattle Fairs Rules, 1970 framed under.the Haryana 

Cattle Fairs Act, 1970. 

- *(vi) (1) The Punjab Panchayat Samitis (Primary Members) Election 

Rules, 1961, 

2) The Punjab Zila Parishad Blection Rules, 1961.. ._ - = 

3) The Punjab Panchayat Samitis and Zila Parishads .Chairman and 

Vice-Chairman (Election) Rules, 1961. - ‘. - 

(वी) The Punjab Panchayat Samitis and Zila Parishads (Election Petition) 

Rules, 1961. 

- (5) The Punjab Panchayat Samitis (Co-option of Members) Rules, 1961; 
and ._ 

(6) The Punjab Zila Parishads (Co-option एव Members) Rules, 1961; 

framed under the Punja__b Panchayat Samitis and Zila Parishads Act, 1961, G 

*The Co_mmitt'ee scrut'im'sed' the rules framed under the Punjab Panchayat Samitis 

and Zila Parishads Act, 1961, but it could not orally examine the representatives of the 

o 

TR T _Meetings—Business transacted - ° 

२2. The datés of the meetings, the number of Members present and 

the business transacted at each meeting are given below:— 

- 

Serial ‘Date ‘ - Number of  _ Business ‘trasacted 

"No.” = "+ व & members I R et AT B 

o I prcsent 

1 2 —_ 3 
4 " 4 

“T 1, " 26th July, 1972 - 6 1. Scope and Functions of ihe Cemmittee 
- S VR were explained. 

- Es ' -~ . 2, Appraisal of work done by the Previcus 

> oo Commnitiee. 

gt = पा न पाप पं 4. 1 "3, Selection of Rules for scrutiny, 

4 - z 0 N - ह 

< - 2. -gth Avgust, 1972 El. - ~5 Scrutiny of the Funjct- Waickcrses Rules,. 

L न _*. ._. _ - .. .1 1958, framed under theTupnjab Warchguc_:s 

५. न स्य Act, 1957 
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Date Number of Business transacted 
Members 
present 

7. 

8. 

10, 

11. 

. 30th Avgust, 1972 -, 

7th September, 1972 ., 

291 September, 1972 

23rd October; 1972 

315t October, 1972 

7th November, 1972 . 

28th November;, 1972 ., 

11th December, 1972 . 

n 

20tk December, 1572 .. 

5 

L
 

7 

5 

Scrutiny of Rules framed nnder the Restriction 
of Habitual- Offenders- Act, 1918:- _ 

Scrutiny of the Punjab Registration of Money 
-Lenderst Rules,, 1939; framed under the 
Piifijab Registration. of "Money" Lenderss Act, 
1938. - - v 

Scrutiny of the Punjab Parchayet Szmitis 
(Primary. Members). Election Cb_R‘ules,\ 1961, 
framed under - the Punjab Rinchayat Szmiitis 
and ZilgParishads-Act] 196). N 

Resumption of scrutiny of the Punjab 
Panchayat Samitis (Primary  Members)- 
Election Rules, .1961, framed under the 
Punjab-Panchayat- Samitis and! Zils, Pari- 
shads Act, 1961. . P 

Ditto - 

-1, "Resumption of scrutiny. of--the: Pinjab- 
Panchayat Samitis (Primary Members) 
Election Rules, 1961, framed under the 
Penjaly Panchayat Samitisand ZilaParishads 
Act, 1961. 3 

2; Scrutiny. of-.the -Punjab Zila.--Parishad 
Election Rules, 1961, framed-wndbr- the 
Punjab PanchayatSamitis and Zila Parishads: 
Act, 1961, .. 5 « _ PR 

Scrutiny of thecPunjab _ Panchayat Samitis 
‘and " Zila “Parishads "Chairman” सा Vice- 
Chairman (Election) Rules, . 1961, framed 
‘under’ the. Punjab- Panchayat- Samitis _and 
Zila Parishads Act, 1961, '. + T or हि . i - 

Discussion on various points raised  in U. P. 
“Government-letter dated  11th July, 1972, 

- regarding . jurisdiction of the Committee to 
examine -Rules”. framed by’ फिट Governor 
underthe Constitution or any' other -enacts 
ment which are not required to be  laid on 
the Table of the House. ' 
- - - - “ -7 

1; Resamption of discussion on the various 
pointsiraised in U. P. Government  letter 

-dated-14h-July, 1972.-  ~ _- _ _ 
- :2.-Discussion on-the. matter. whether the 

rules or exccutive instructions: framed r by 
the State Govermment under Article 162~ of 

" the Constitution are liable to be scrutinised 
by the Committee. 

13. Discussion on the matter whether the 
rules framed by the Governor of a  State 
under Article.166 and Article 309 of ¢ the - Constitution can be scrutinised by the 

- Committee. 

L
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Number of _Setial____ Date Business transacted 
~"No. oo B ¥ (1111 - R 

- v - present -- .y रे कूद 

e जा न ना B _... 3 4 लगाएं ली v था e 

न नानी 2 Janvary, 1973 .. .. है 

L A - . Lo - . 
s a 

R 
] 

e e i 7 

ते हल e P जनों 

परे 103, 1 Janvary, 1973 .. 2 8. 
- M = - ४ सदन अस्बनज Rl o 

जि . - —~ 

दि 14... उन हाफ, 1973 - € 

16, 7ndlanary, 1973 C .. 6 

. 

_1, Scrutiny of the Punjab Panchayat Samitis 
(Co-option of Meémbersy Rules, 1961, 
framed under:the Punjzb Panchayat §amitis 
and Zila' Parishads-Act, 19632+ न 

2, Scerutiny of the Punjab Zila Parishads 
{Co-option of Mecmbers) Rules, 1961, 
framed under the Punjab Panchayat Samitis 
and Zila Parishads Act,-1961. .. 

चन्द्र पड 

3, Scrutiny एवं the Punjab Panchayat Samitis 
and Zila Parishads (Election  Petition) 
Rules, 1961, framed under the Punjab 
Panchayat Samitis and Zila  Parishads 
Act, 1961. 

1. Resemption of discussion on th‘e various 
points raised in U.P, Government letter 
dated 11th July, 1972. 

2, Resnmption of scrutiny of the Punjab 
Panchayat Samitis and Zila Parishads 
(Election Petition) Rules, 1961, framed 
under the Punjab Panchayat Samitis and 
Zila Parishads Act, 1961. 

Resumption of discussion on the various 
points raised in U, P. Government letter 
dated 11th July, 1972 . . oo 

1. _Oral exatnination of the Financial Com- 
- —-‘missioner-and. Secretary.tn_Government, 

Haryana, Home Depattment, in respect 
.0 ot L wi-the Punjab  Repistration of Money 

अब =  ... जौ. 

16. SthFebrusty, 1973 .. 6 

17. 12th February, 1973 .. 6 

P 

lzn‘_d'ebrs ReRu_]es, 1939, feramed underdthc 
. egistration- एव. Lenders 
- AcPp",tm' la9"38.'g}'*--"—r--'a'-uko‘-n'- घट 

e » 
~E + » - . 

IR 7. ) S ,?‘1"‘ 

z~:""v::-2Scrutiny of the Haryana Cattlé Fairs 
Rules, 1970, framed under the Haryane 

. - Cattle Fairs A‘ct,.l___9_‘7J0”.fl_ PR 

Schitiny-of the:Punjab Khadi and Village 
Industries Board Rules, 1957 and the 
Punjab Khadi and Village Industries Boarc 
Regulations, 1958, framed under the Punjab 
19Kshsauzli- and Village Industries Boatd Act, 

1. Oral examination of the Secretary to 
Government, Haryana, Home Department, 
in respect. of Rules framed under the 
Restriction of Habitual Offenders (Punjahb} 
Act, 1918. 

2. Scrutiny of the Punjab Industrial Housing 
Rules, 1956, framed under the Punjab 
Industrial Housing Act, 1956. 
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Serizl Datz Nump 1 of Business transasted 
0. M mbers 

pres.nt ' 

1 2 3 4 

’ 18. 20th Fcbruary, 1973 .. 6 1. Oral examination of the Secretary to 

19, 2Nh February, 1573 .. 

20. 28th February, 1973 .. 

Government, Harvana, Agriculture Depart- 
ment. in respect of the Punjab Warchouses 
Rules, 1958, framed under फिट Punjab 
Warehouses Act, 1957, 

6 1. Oral exemination of the representative 
of the Housing Department in respect 
of the Punjab Industrial Housing Rules, 
1956, framed under the Punjab Industrial 
Housing Act, 1956, 

2, Oral examination of the representative 
of the Industries Department in respect of 
the Punjab Khadi and Village Industries 
Board Rules, 1957 and the Punjab Khadi 
and Village Industries Board Regulations, 
1958, {rarmed under the Punjab Khadi and 
Village Industries Board Act, 1955. 

3. Oral examination of the Secretary to 
Government, Harvana, Development and 
Panchayat Department) in respect of the 
Haryana Catitle Fairs Rules, 1970, framed 
under the Haryana Cattle Fairs Act, 1970, 

s Drafting and  finlization of the report 
of the Committee. 

I 

¢, 28. The Committes presentedto the House its Fifth Report 04 (15 
* 2810 March, 1973, 

29. A record of the procecdings of the Committee has been kept in 
the Haryana Vidhan Sabha Secretariat,_ 

Report Presented 

Preceedings 

P 
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COMMITTEE OF PRIVILEGES 

30. The Comfiml't__t,ee-c‘OHSI'stl'ng of 10 members was nominated by the 

Speaker on the 6th September, 1972, < 

51. Shri Gulab Singh Jain was appointed by the Speaker as Chairmar 

of the Committee on the 6th April, 1972,  The Committce held a total number 

of 6 meetings during its term. The names of the members and the number of 

meetings attended by each of them are shown in the following table:— 

न : 
Number of 

Serial “Name of the Member meetings 

No.- : attended 

Shri Gulab Singh Jain 

Chaudhii Brij Lal 

Shri DhdjaRam 
Shah Hakumat Rai 

‘Chaudhri Peer न 

Chaudhri Pokar Ram Godara 

Shri Prem Sukh Dass 

Chaudhn" Shiv Ram Verma 

Chaudhri Shyam Lal 

10 Chaudhri Surjit Singh Mann 

Cuestion of Privilege considered 

32. The Committee considered the question of Privilege 2gainst Chaudhri 

Ram Lal, M.L.A., regarding his allegad criticiem of the conduct of the £p aker, 

Haryana Vidhan Sabha, in his pablic sprech made at Karna! on 24th €eptember, 

1972. (This question of Privilege was raized on 3rd October, 1972, and was 

referred 10 the Comm'ttce on दिए same day). The Commitiee could nat 

finalise thz matter during its term. 

ध2
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Meetings held and फिट Business transacted 

_33. The dates of the meetings, the number of members present and the 

businass transacted at each meeting ave given below i— 

Serial Date Number of Business transacted 

No. members 
. . bt  .  णणणा ’ _ . present _ 

1 2 3 - . 4 . 

1 4thOctober, 1972 .. 10 (i) Consideraticn cf ke cuesticn of Privilegs 
against Chaudhri Ram kal, M. L. A, 
regarding his alieged criticism of the conduct 

of the Speaker, Haryana Vidhan Sabha, 

in his public speech made at Karnal on 24th 

September, 1972, 
(0 Recording of evidence of Shri Ishwar 

Sinph, M. L. A., in support of the question 
of the said Privilege. 
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Serial ‘Date ~ 7 Nomberof Business transacted - ¢ 

No. membets T . * o A 

बगल ४ ० लपरिट .presgnt e e . e e 

\. + 
» 

. 
. | 

1 TR इन नया कद सिविल S-S T + नरी ४ : ‘ 
AR W ' ] == T . » P "‘_"“.‘*-'"w-v__ 

2 '29th November, 1972 ... 6 Decided. to postpone  Oral _examination 
of Chaudhri Ram Lal, M.L.A., on फंड .- 

- e e i .. verbalrequestinregardto the questica 
. एवं privilege pertdining to'dlleged Tcriticism™™ 

of the conduct and ruling एव the Speaker, 

v ‘e Haryana Vidhan Sabha. N . m 

3 26th December, 1972 .. 7 Passing of condolence resolution on the sad 

. demise of Shri C. Rajagopalachad, - * 

4 15tk है 1973 न 7 (i) Consideration of the question of privilege 

% against Chaudbri .Ram.Lal, M.L. A, 
regarding his alleged criticism of thevonduct 
of the Speaker, Haryana. Vidhan Sabha 

i ः in his public-speech made at-Karnal on 
£ 24th September, 1972..  __ . .. o 

z (i) Further postponemerit of the oral.exami- 
nation of Chaudhri Ram Lal'in view of एव 
certainty regarding the  delivery of ‘this 
Secretariat communication asking - hint'to 

रो appear before the Committee, . _ .. .. 

5 2nd Pebruary, 1973 i 2T . Oral examination of Chaudhri एकता Lal 
M. L. 2... in regard ५. फिट question of हद, नि ली -t - 

! R अर छानभा! टन pertaining to alleged =~ criticism 
A e e of the canduct and ruling ए the  Speaker, - 
दा A S S .., . +  Haryana Vidlian Sabha. * है 

न. . @ 27thFebruary, 1973 .., 6 (1) Oral examinatien of Chaudhri Ram_Lal, ; 
L. A.,inregard to the qoestion’of pri- 

vilege pertaining to. alleged criticism of thex 
conduct आते ruling of the Speaker, Haryana* 

“- जन + . . -. ~VidhanSabha, . _ 

.y e e e .. (1) Decision to present preliminary  report 
न दे गा गा कहर पिया, रहा + “to the House secking extension- - of ~-time 

आई e न for making a fidal report in the'matter एक to - 
_ o the 5th October, 1973 - i 

’ = - _ i 

Proceedings . _ ~ ' et 

T34 TATreécord of the proceedings of-the—meeting -of-the-Committes has 
~been kept in the Haryana_Vidhan Sabha Secretatiat 

- . ek u - 

s R ia - 3 - - 1: 5 
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. BUSINESS ADVISORY COMMITTEE S 

35, .The.Committes which consisted of six Members nominated.by ths 

Speaker on the 3rd August, 1972, continued to function up to the 21st Januarg, 
1973, when a mew Committee was nominated. Shri Banirsi Dass Gupta 
was - the ex-officio Chairman of the Committee. Chaudhri. Bhajan Lal, 
Minister for Food and Agriculture, resigned from the membership. of the 
Committee with effect from 14th August, 1972 and in’his*place Shri'K. L. 
Poswal, Home Minister was nominated by the Speaker as a Member of:the 
Committee on the same day. 

Sy At 

36, The Committee which was Constituted on the '3-hr"'hd."A"'"u'gu‘"s_t, 1972, 
held *six meetings. The~ names-..of .the.. Members. of .the Committec/Spzeial 

invitees and the number of meetings attended by each member are, shown :n 
the following table — - 

B . " Number.of 
Serial Name of Members meetings 

No, - attended —- 

--_1 Shri Banarsi Dass Gupta, Speaker, Ex-Officio Chairman e .. .6 
I R e T L .= ‘ = i T - 

** _ 2" Chaudhri Bansi Lal, Chief Ministe के लि. ढक टू. दर पा 
ये पिया के शइिला 3 ढ हि दा. ना मे व TOTE e oo, लि गिल 

3 Chaudhri Bhajan Lal, Minister for Food and Agriculturs - Jis Wit 

- ..4 $hriK.L. Poswal, Home Minister मी न 6 
Ll व दूत दे 1 . . 

s Chaudhri Hardwari Lal 
Pl S § 

- 

‘" Chaudhri Rizag Ram - Y 

7 Chaudhri Sarup Singh [ 
Sp&.e“dz रो कइिडड 

1 Shrimati Lekhwati Jain, Deputy Speaker S ४ ४... 3 

2 Rao Dalip Singh s 

3 Shri Ram Saran Chand Mital .. 4 - 

<-4 SpriShivRamVerma o e e~ 6 

37. The Committee which was constituted on the 2'lst"F'c'b'_ru'ary, 1973, 

held eight meetings® The names ofthe Members of the Committee/Sp2cial 

invitees and the number of meetings attended by each member arc given 

below :— - ot - My 
- = व oM 

ot T 
T न 

o ) “Number of 
इसी .3 +  - रद Name of Members - N * s g 1xmeetings 

No. A . 2 v - ८7. . :atiended 
T T L TR o 

. ' के हा P नडिसने पड कि T 
एसप

ी o “ £ध हु 

1 Shri Banarsi Dass ‘G“upta, Speaker, Ex-officio Chairman * - 8 
पु दी + नह . . 

2 Chaudhri Bansi Lal, Chief Minister - P 8 
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गण . दि Number of 
SN"oi.al Name of Members ammeenltdnedss 

3 _ShriK.L. P-oswal', Home Minister L 7 

_ 4. Chaudhri Manphul Singh ) ] e T4 

5 Chaudhri Rizaq Ram _— 7 
"6 Chaudhri Sarup Singh "~ . 8 

Special Inviteer i 

-1 Shrimati Lekhwati Jain, Deputy Speaker _ - . - 7 

2 Shrimati Sharda Rani, State Minisier for Home and Healéh 7 7 
3 Rao Dalip Singh ’ _ . 5, 

4 Rao Nihal Singh . 4 

5 Shri Shiv Ram Verma . 7 

- Sunbject Discossed - - - - 

38. The Committee which was constituted on 3rd Aungust, 1972, held 
six meetings, In these meetings the time table for various items of business 
before the Vidhan Sabha during its sittings held from 14th August to 23rd 
August and 3rd October (0 6th October, 1972, were setiled. 

39, The Committee which was constituted on the 2Ist February, 1973, 
held eight meetings. In these meetings the time table for various items of 
buasinss before the Vidhan Sabha during its sittings held from 5th March 
to 6th April, 1973, were settled. 

Reporis Presented 

40. The following reports were presented on the dates noted against 
each (— 

Serial Subject of Reports Date of Presentation 
No. 

1, Recommendations regarding ellocation of time for official 16th August, 1972, 
‘Resolution regarding फिट ratification of the Constitution 
(Twenty-eighth Amendment) Bill, 1972, and various Bills. - - 

] 

2. Recommendations regarding allocation of time for the ™  21st August, 1972, = _ 
presentation एव Supplementary Estimates (1st Instalment) 
1972-73 and the report of the Committee on Estimates 
thereon ; Ofiicial Bills, Official Resolution regarding the - 
repeal of the Haryana and Punjab Agricultural Univer- 
sities Act, 1970, 

3, Recommendations reparding allocation of timme for dis-  22nd August, 1972, 
cussion and voting cn the Supplementary Estimates (1st 
Instalment) 1972-73 ; Official Resolution regarding the 
enhancing of bomoa.rd”in limit of loans by the Haryana 
State Electricity B and the discussion on the Annual 
Administration Report एवं the Haryana State Electricity: 
Board for the year 1970-71, which was laid on the Table 
of the House on the 16th August, 1972, 
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“snoen'al i T " Subject of Reports Date of presentation 
. : v - e e - 

. 4. Recommendations regarding the allocation of time for the 22nd August, 1972, 
Haryana Appropriation (No, 3) Bill, 1972 ; and the - 
Punjab Motor Spirit (Taxation of Sales) Haryana Amend- r _ 
ment Biil, 1972 ; discussion on the Annugl Report and o 
Accounts एव the Haryana Financial Corporation for the 
year ended 31st March, 1972 ; discussion एप the Annual. ) 

+ Reports of the Warehousing Corporation for the years 
1967-68 and 1968-69, Official Resolution regarding 
enhancing of borrowing limit by the Haryana State 
Electricity Board ; and discussion 00 the Annual  Ad- 
ministration Report of the Haryana State Electricity 
Board for the year 1970-71, 

लि
 

5. Recommendations regarding the allocation of time for 23rd August, 1972, 
[ motion under rule 16 regarding adjournment of the House oo 

sine die ; Resumption एव discussicn on the official Resolu- 
tion regarding the ehancement of borrowifn limit by the 
Haryana State Electricity Board and the discussion on 
the Annual Report of the Haryana State Electricity Board 
for the year 1970-71, _ . . 

- 6. Recommendations regarding the allocation of time for 3nd October, 1972, 
ltgrannsacflng business on the 3rd, दीप, §th and 6th QOctober, 

7. Recommendations regarding allocation of time for the 6th March, 1973, 
presentation of the Preliminary Report of the Committee 
of privileges in regard to the guestion of privilegs par- 
taining to alleged criticism of the conduct and ruling of the 
Speaker, Haryana Vidhan Sabha, papers 10 be  re-laid/ 
laid on the Table and the Discussion on Governor’s 
Address, . o कि 

8. Recommendations regarding allecation of time for tho 7. March, 1973. - 
various business transacted on 7th, 8th, 5th {and 12th 

- < March, 1973, . . - - o - 

+ - 9. Recommendations regarding allocation of time for the 1200 Mareh, 1973. 
. various business transacted एप the 13th, 14th, 15th, 16th, 

20th and 2207 March, 1973, - 

- 10. Recommendations régarding allocation of time for the 2nd March, 1973, 
e - -various business transacted on the उठाए, 27th, 28th, 29th - 

«  and 30th March, 1973, 

11, Recommendations regarding allocation of time for the  28th March, 1973, 
various business transacted on the 28th, 298, 30th - . 
March, 1973, 2nd and 3rd April, 1973, 

12, Recommendations regarding aliocation of time for the  3rd April, 1973, 
. - Legislative Bills.” - - ’ 

. 13. Recommendations regarding allocation of time for 4th April, 1973, 
* . .Legislative Bills, Official Resolution regarding empowering . 

- the Parliament to enact Legislation एवं behalf of the +- 
State Governments 10 imposea ban on the sctting up of S 
Private Medical Colleges and regulation of such Colleges - - . 
already set up and the Motions regarding the discussion : 
on the Fourth Amnual- Report and Accounts of the . - - ;. ,.... 

.+ -~ ‘HMaryana , Agro-Industries Corporation Lid., for the year - -~ - -~ 
. 1970-71 and the Arngal Report and Accounts of the 

Lot Haryana Industrial Development Corporation Ltd., for 
*  the year ended 31st March, 1971, 

. '14." "Recommendations , regarding, allocation of time for 6tk Apdl, 1973, 
* -~ ‘Motionunder Rule 15 regarding non-stop sitting and 

. adjournment cf the House sin-die on 6th  April, 1973, 
and six Legislative Bills, . 
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LIBRARY COMMITTEE ) 

The Committee consisting of six Members was nominated by ‘the 
Speaker on 11th May, 1972 

N ना ण 

42, "Chaudhri Hardwari Lal was appointed by the Speaker as the 
Chairman of the Committee.- Tt S 

43, The Committee held 27 meetings. The names of membeis and the 
number of meetings attended by cach of them are shown in .the-following 
table न - - - 

Serial Namé ™ of the Meaber गा "5 T T Nuinber of 
No. - ) mestings 

—__--l"."'s.: e N i b ) s attendCd 

| Chaudbri Hardwari Lal A 

2 Shri G. C. Joshi ‘ ८. द.... B 
2 Shri Mehar Chand . - . . .. 2 

4 Shri Brij Lal © " .. 13 
'S 'Shri Phool Chand (Rehat) ‘ LT 23 
6 ‘Shri Hakumat Rai .. 1 

44, The Committee selected the publications एव different subjects of 
the सवाल "दी Rs 63,630,605~ *' 3% ol लग) व i Iimaprcis 

45. The Committee selected the furniture for the Vidhan Sabha Library 
for Rs:21;349.95, -- - - रो न ४ देह हल e L] 

46, The Committee decided to underta-ke tours to Delhi-gnd Calcutta 
on-different dates with a view to study: the working of the Libraries and 
lsgclgscuon of books; in the months of-July,~1972;.and-January and February, 

T e .जब्न्यन BT Lo 

"*'Meetings held and the Business transacted 
iTam 4 b थकान Ty BT - 

47. The dates of meetings, the number of Members present and the 
business-transacted’ at each mesting aré”given beloWli~c™F T'92a मां 

N N - T T T i प्रा! दि. कर i वध . i 
- ] » Numbero T e 

Szrial Datz | M. mbers _ _Dusiness transect = 
सेठ, की PO —-.-Dl'_esent- e को R "‘ लि 

है ललरन ल् कर. पल पा डे टिया नागिन * .--4- —— न का सन्न नन्थ--बननर न 

1 22nd May, (1972°~ जि ना ५3: -The Committee examined the Budget requir. 
s d. for, Library. for the year. 1972, The 
A .+ -Comnmitlee was of the view that two lacs 

Jupees for the finanelal vent, ., 1972-73 te 
. procured. The  Committee authoriced 

दर e Dm0 - - the Chafrmian to take up the _-matter with 

o . ) .- rtheHon. Speaker pnd the Chief Ministes. 
PR - VLI ¢ - 

. पा e e e B नम [N AR S TR S 
- - i नग्न 
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Serial = Date Number of “Bisiness transacted 
No. . Members - . - - 

Present . 

37 

=9 = 2 o e e 3 - 4 

A - - - - _The Committce exemined the beoks of the 

T " Libraryend decided to strengthen  the 

- ... following sections:— U 

) - h = (i) COnstitutiOHa] and Par[iamen‘ary' 

Practice ; 

i T . (i) Blection Lag both Statutes and 

- . commentarics, and case law including 
English Election Law ; 

(iff) Labour Law Digest along with the 
caselaw ; 

_ (iv) Lawin general zand 

(v) Political Litcrature. 

The Committee recommended न दे pers 
and periocdjcels for subscription and also 
decided to improve the Library Rules, 

®  The Committes wasinformed the  position 
of the division of the two Libraries of erst- 

2a . while Punjab Vidhen Sabha end Punjeb 
Vidhan Parishad, 'The question  of re- 

- organisation of the staff of the Library 
.. - was 8150 taken up at length. The Chair- 
i man was authorised 10 teXe एप the matter 

- . with the Hon. Speaker. 

- The Committee desired that the qbuotntions 

न received be tabulated and put up before the 

_ N . . Committee at its next meeting. 

2 12th June, 1972 .. "5. “The Chairmen informed the Commitice 
thai the Chief Minister has expressed his 
willingness to spare Funds पाए to the extent 

. needed ik the current year for the Library. 
The Committee after examining the quota- 

- tlons recommended the nemes of the 
. booksellers for consideration in fts nexat 

.o meeting. . B 

. The Committee also exatnined the Libre1y 

v . _ Rules and made observations thereony 

-3 - 13th Yune, 1972 .- 5 The Committee recommended the names 
of the firms/beoksellers for the.  purchese 

= -of publications for the year 1972-73. 

. - . The Committee examined the Library Rules 
_.and made observations thereon. 
*The Committee sclected the books and re- 
commended that the samo bg purchased for 
the Library, 

4 3rd July,1972 ~ i A4  'The Committee decided to visit thé verious 
- Libraries/firms during this stay at Delhi. 

i The Committes selected the books to  be 
: की - purchased for the Library. 
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Serial Date Number of Businesstransacied 
o, bers 

Present . 

1 2 3 4 

During its stayat Delhi,the Committee 
5 4thJuly, 1972 - .. 4 vigited the Government of India, publicn- 

tlon, Divislon,located at  Patiala ‘House 
and visited the shops of other booksellers 
The Committee als0 visited Lok Sabha 
Library with a view to see the  system of 
issue of books and discussed the system of 
purchasing the booksin the Lok Sabha 
Library. 

6 S5thluly, 1972 .. 4 The Commiiteeselected ibe beck: and 
- recommended that the same be purchased 

for the Library, 

The Committee visited the Imstitut¢ एव 
Constitutional and Parliemeniery Studics 
and discussed working of the Vidhan 
Sabha Library vyisg-vis Parliamentery 
Libraryet length. 

7 1st Auwgust, 1972 5  The Committee Tecommended 1her thg 
ः grade of this Vidhan Sabha Librerien 

should be the same 85 that एव the Lecturer 
of the University. About the qualifications 

- ‘the Committee recommended that the 
Librarian should be at least a4 second class 
M.A. with diplome fn Library Science. 

The Committee  recommended that the 
plates indicat ing the subject should be 
puton the top of each Almirah, The 
Committee ४150 recommended that the 
pass-book system of the Lok Sabha 
Library be introduced पा this Vidhan Sabha 
also. 

i The Committee selected the beoks forthe 
Library. 

8 2nd Agpgust, 1972 . 5 The Committee selected the Tbooks and 
- - recommended that the same be porchased 

दर . for Library, 

9 4thSeptember, 1972 .., 5  The Committee decided that,in future, the 
, - proceedings of the ' Commitice would be 

dictated at the meeting itselfend the seme 
be circulated and put पाए at the nekt meeting 

oo for confirmation, 

The Commlttee selected the books for the 
Library. 
The Committee drafted the Library 
Rules and decided that the office - . should 8150 give comments for their 
finalisationin the next meeting. 

10 18th Oztebar; 1972 - 5 The Committec accepted the office sugges- 
tion for the purchase of 30 book-cases out 
of the special grant of Rs 1 Inc. 

- - ऐड Committes selected the books for the 
- Library. v 
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Serial Date Namber of -3 Business fransacted No. Members 
present . ) 

i 2 3 4 

The Committee noted that some of the 
volumes of the debates pertaining to पीट 
Punjab Legislative Council supplied by the 
Hon. Deputy Speaker as dongtions to the 
Library were missing. » The Commitfee 
desired that the Deputy Speaker be request. 
¢d to supply the missing volumes also so 
that the same could be Properly bound. 

11 19th Octobcr, 1972 . 3 The Committee recommended the books fcr . the purchase of Library. 

The Committee finalised the Library Rulcs. 

The report placed by the Research  Officer 
with regard to his visit कि the Lok Sabha 
Library was seen by the Commitiee, 

12 3rd November, 1972 .. 4 The Committee visited the locatbooksellers 
selected पीट books and recommended that 
the same be purchased for the Library. 

13 4thNovember, 1972 .. 3 The Commitice selected the books eand 
recommended that the same be purchased 
forthe lera_ry. 

14 6th November, 1972 .. 2 The Committec selected the books and 
recommended that the seme be purchased 
for the Library, - 

15 29th November, 1972 ., 4 The Committee recommended that the 
) Pratap Daily published from Delhi may not 

ba subscribed in future. 

% The Comumittee desired that पा 1] forms of 
R the Library Rules, the words “Haryana 

- - Vidhan Sabha Library” be written, 

- - *, The Committee™ selected the books and 
- * recommended that tha same be purchased 

“ for Library, 

16 30th November, 1972 . 4 The Library ‘Commitiee had  lengthy " ) . discussions ~ with the Maeager, UBS - - Publishers. Delhi  and it was agreed that 
if the Library makes substantial purchases; 

- the firm will allow’ maximum = discount 
rangng between 5 and 20 per cant discount. 

The Commitice also selected the books - and recommended that the same be pur- . chased for the Library. 

17 158 December, 1972 . 4 . The Committee selected tho books and 
recommended that the same be purchased 
for the Library, 

18 2nd February, 1972 .. 4 The Committee selected the books and 
recommended that the same be purchased 
for the Library, 



Sertal” " Date Name of Busipess transacted . 
No. - Members - . 

Present. - 

1- T2 - 3 सलाद 

_ नूप् कफ डिपप्रक, 193 - -~ थे -~ -The Committee - recommended वा" घट — 
maximem books should be  purchased 

- from the UBS Publishers, Darya Ganj, 
. . Delhi, who has agreed to give maximum 

- discount, . 
. The Commitiee decided that maximum 

number of books should be purchased at 
the National Book Fair at Calcutta. 

. . The Committee also examined the position 
) of the Budget allotted to the Library for 

the year 1972-73. = 
- The Committee selected the books and 

recommended that the same be purchased 
for the Library. 

20 18th January, 1973 . .. 5 The Commiitee recommended that the 
additional furniture onthe pattern of 

कै Punjab University Library should be छापा 
chased for this Vidhan Sabha Library. 

The Committee decided to visit Calcutta 
for selection of books from the National 

- Book Fair, Calcutta, 
The Committee sclected the books and 
recommended that the same be porchased 
for Library. 

i 

21 29th Jamuary, 1973 § . 4 The Committee authcrised Shri Mehar . - . Chand, Member of the Cominittee, to 
.o . - select the furoiture required for the Library. 

22 30th January, 1973~ . 3 The Committee visited the Library of the 
west Benpal Vidhan Sabha, The Com- 

. mittee also visited the various book-stalls 
_ -at  the National Book Fair at Calcutta. 

23 1st Febroary, 1973 .. 3 The Committce visited various book-shops _ in various localities of Calcutta and selected = - . the books to be purchased for the Library. 
24 204 February, 1973 ., 2 The Committee se'ected the books and 

recommenced that the same be purchased 
for the Tibrary. 

25. 12th February, 1973 .. 2 The Committee visited various book: 
shops at Delhi and recommerded that the 
same be purchased for the Library, 

26 13th February, 1973 .. 2 The Committee visited the office of the 
Manager and book-stalls of the Publica- 
tion Division, Government of India 
and arranged for the despatch एव Govern- 
ment publications  for which the orders - had  been placed earlier, 

The Committee selected the books and 
recommended that the same be purchased _ for-the Library. 

27 14th February, 1973 . 3 The Committee visited various book-shops and selected the books for the purchase of 
Library. 



4. 

: HOUSE COMMITIEE: - - - - 

48: The: Committce. consisting.of-five members was nominated- by, the 
Speaker on the 18th May; 1972.: - - . 

49 Shrimati Lekhwati Jain, Deputy Speaker, was ex-officio Chairman B 

of the Committee . . i 

50. The Committee held two sittings during. the periodunder review. 

The names of Members and the number of meetings attended by each of them 

are shown in the table below :— हु, ४ ० हू ह*९ 

अकाल
 

- Ll 3 . का - N 

Serial Name of the Members : oo~ Number ‘of 

No. - megtings 
o0 attended 

1 Shrimati LekhwatiJain. - * - - N 

2 ShriJogi Ram  _ ह 1 

3: RaoBansi Singh: o " o e थे. T 

4 Shri Ram Parshad T =R 

5 Captain SisRam * ~ पड B 
!"‘h 

51. The dates of the meetings and- the attendance. there at’ aré. given 
below — . / 

._‘- " . f [ . 

Serial . "० दि Number of 
Yo, Date of meetings members 

b - -+ attended 

1 1ith August; 1972 - T . R 

2 22nd February, 1973 - - - - - | e - 4 

52. The Committee dis¢ussed the following matters in the meetings, -. 

(1) Catering artangements in Legislator’s Hostel . 

(2) Allotment of acBommodation in Legislators’ Hostel to.the 
members during the Session, 

PROCEEDINGS 

53. Arecord of proceedings of the mestings एवं the commiltee has 
been kept in the J{aryana Vidhan Sabha 

L 

fer
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COMMITTEE ON ‘PETITIONS 

ना 34, The Commiltee consisting of the following five Members was | 
nominated by the Speaker (on the 6th April, 1972); for the First Session 0, 
पल Fourth Vidhan Sabha (held in April, 1972) 

W i 4 
- A = 

(1) Shrimati Lekhwati Jain (Depuly Speaker) ; Tt 

“ (2) Rao Abhai Singh=; - ‘ LT L 

(3) Lala Kishori Lal ; [ ST 

_(4) Shri Bhagat Ram ; and ) o 

(5) Shti Ramji Lal. 

55, Shrimati Lekhwati Jain, Dcputy Speaker; was ex officio Chairman 
of the Committee. The Committee did not hold any meeting, > - : 

56. The Commiltes consisting of the following five Memb'er"s' “‘has 
nominated by the Spzaker (on the 14th August, 1972) for the Second-Sessitn 
of the Fourth Vidhan Sabha (held in August—October, 1972)i— 

(13 Shrimati Lekhwati Jain (Deputy Speaker) ; - } “ -5 

_(2) Pandit Chiranji- Lal Sharma ;= . . 

(3) Rao Dalip Singh 3 - ‘_‘"""" 

" (4 Shri Gulab Singh Jain ; and ] ‘-.,.‘*,,':,_1 

(5) Chaudhri Manphul Singh 

57. Shrimati Lekhwati Jain, Deputy Speaker,” was ex officio Chairman 
of the Committec. The Commiltee did not hold any meeting 

58. The Committee consisting of the following five Members was 
nominated by the Speaker (पा the Sth March, 1973) for the Third Session 
of the Fourth Vidhan Sabha (held in March-April, 1973) :— * 

(1) Shrimati Lekhwati- Jain (Deputy Speaker) ; 

(2) Rao Dalip Singh o A . 

(3) Shri Gulab Singlhi 5 . .- . . .. R 
- L . ., o 

(वी Chaudhri Manphul Singh ; and ~ ) * *+.. 3 

(5) Chaudhri Phool Chand (Mullana). 

59. Shrimati Lekhwati Jain, Deputy S, eaker, was ex officio Chairman 
of the Committee. The Committee did not hold any meeting, 

11060 HVS—Govt. Press, एप;
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